
COMMITTEE ON 
ABSENCE OF MEMBERS FROM THE SITTINGS 

OF THE HOUSE

C EIGHTH LOK SABHA)

FIFTH REPORT 

(Presented on )

I ,  the Chairman o f  the Committee on Absence o f 

Members from the S itt in g s  o f  the House, having been 

authorised by the Committee5 present tn is  th e ir  

F ifth  Report*
2, The Committee held a s it t in g  on the 5th August, 193S.

3, The Committee considered a p p lica tion s  fo r  leave

o f  absence from n ine members. The recommendations o f

the Committee with respect to  these a p p lica tion s  are 

given in  the Appendix. ^



APPENDIX 

( Vide para o f  the Rsport)

flf|pe o f  Member 
pl^Ko"has applied  

••leave 01
Absence

B.B.
Elam ai ah

it . Indumati 
Bhattacharyya

►I Shri A, Senapati 
Gounder

P e r i o d  f o r  
w h i c h  l e a v e  
a p p l i e d  f o r

Reasons

_2a- 4.

P e r i o d  f o r  
w h i c h  l e a v e  
o f  a b s e n c e  
r e c o m m e n d e d  
b y  t h e  
C o m m i t t e e

25 .2 .8 6  to
2 5 .4 .8 6  =
60 days

a M
2 6 .4 .8 6  to 
7*5 .86 =
12 days
(60+12 =
72 days).

5 .3 .8 6  t i l l  
recovery  from 
i l ln e s s

24 .4 .86  to
8 .5 .8 6  =
15 days

17 .7 .86  to
14 .8 .86  =
29 days 
(49+15+29 =
93 d ays).

29 .3 .86  t i l l  
recovery  from 
i l ln e s s

2&d
24 .4 .8 6  to
7 .5 .8 6  =
14 days 
(26+14 =

40 days).

W i f e 1 s 
I l l n e s s

I l l n e s s

2 5 .4 .8 6  to
7 .5 .8 6  = 
13 d a y s .

C3
24 .4 .86  to
8 .5 .8 6  =
15 days

17 .7 .86  to
14 .8 .86  = 
29 days 
(15+29 =
44 days).

I l l n e s s
@24 .4 .86  to

7 .5 .8 6  =
14 days.

R em ark s

There were 
no s it t in g s  
o f  the House 
from 26 .3 .86  
to 3 0 .3 .8 6 .

There were 
no s it t in g s  
o f  the House 
on 29, 30 
March, 1986 
being
Saturday & 
Sunday.

I
Leavafepplied fo r  by the member extended beyond 59 days. However, leave 
to r  59 days (2 5 .2 .8 6  to 2 4 .4 .8 6 ) was granted on 2 1 .3 .8 6  (glAfi. 3rd Report) 
as the Committee do not recommend leave fo r  more than 59 days at a time. 
Leave fo r  the remaining p eriod  o f the session  may now be granted.
Leave was granted to Sint. Indumati Bhattacharyya fo r  45 days (5 .3 .8 o  to 
23 .4 .86 ) and Shri A. Senanati Gounder fo r  24 days ( 31 . 3 .8 6  to 23.4*86) on
25 .4 .86  ( v ide 4th Report)" r e sp e c t iv e ly . Leave as applied  fo r  may now be 
53B&& granted.
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4.___________ 5._______________6,

4 . P r o f. Bamkrishna 17 .4 .8 6  to  I l ln e s s  17 .4 .8 6  to
More 7 .5 .8 6  = 7 .5 .8 6  =

21 days. 21 days.

5 . Shri Srikantha 
Datta 

. Narasimharaja 
Wadiyar

2 1 .4 .8 6  to
8 .5 .8 6  =
18 days.

I l ln e s s 2 1 .4 .86  to
8 .5 .8 6  =
18 days.

6. Ch. Hahlra Khan 2 8 .7 .86  to
14 .8 .86  = 
18 days.

To go 
fo r  Haj 
and 
Study 
Tour.

28 .7 .86  to
14 .8 .86  = 
18 days.

7 . Shri Charan Singh 17 .7 .8 6  to
14 .8 .86  = 
29 days.

I l ln e s s 1 7 .7 .86  to
14 .8 .86  = 
29 days.

8. Shri Saleem I .
Shervani

29 .7 .86  to
14 .8 .86  = 
17 days.

I l ln e s s 2 9 .7 .86  to
14 .8 .86  = 
17 days.

9 . Shri C-angadhar
S. Kuchan

2 1 .7 .86  to
14 .8 .86  = 
25 days.

I l ln e s s  2 1 .7 .8 6  to
1 4 .8 .8 6  =
25 days.


